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* *

DR. JINENDER KUMAR JAIN:
(interruptions)... This is the standard of
this debate. I repeat it...(interruptions)....
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*Expunged as ordered by the Chair.
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Natarajanji,  Pandeyji, please  sit
dewn....(interruptions).... Just keep quiet,
I say. Jayanthi Natarajan, please sit
down....(interruptions)...1  say, please
keep quiet and I am taking the action.
You sit down. Jayanthi, please sit
down.....(interruptions)...Dr. Sahib, one
minute. I will listen to everything, but the
point is B> TEE, AW TS W fFaR S
TS &, A S ®R A T e afew
M9 34 RgEH ¥ 92 ¥R & U ¥, W @
F TN deHl A g A @ i A
T F W 2
... (TqaM) ...

I wil handle it from the Chair. I am
doing it. Please take your
seat....(interruptions).. Jayanthi,  please
take your seat. I will handle it the way I
want...Interruptions)...Please keep quiet.

SHRIMATI JAYANTHI
NATARAJAN (Tamil Nadu): Madam,
he should apologise ...(interruptions)...
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DR. JINENDRA KUMAR JAIN:

Madam, please listen to my full
sentence. .. (interruptions). ..

THE DEPUTY CHAIRMAN: I won’t
allow. ..

DR. JINENDRA KUMAR JAIN:
Madam, please listen to my full sentence.
I did not say a word against any
Member...(interruptions)...I did not say a
word against any Member or party
...(interruptions)

SHRI S.S. AHLUWALIA (Bihar):
You cannot use that word against
anyone...(interruptions)...

SHRI AJIT PK. JOGI (Madhya
Pradesh): You cannot use that word
against anyone.....(interruptions)...

SHRI V. NARAYANASAMY:
Madam, you are allowing
it?...(interruptions)...Are you agreeing
with what he said?... (interruptions)....

THE DEPUTY CHAIRMAN: Mr.
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Jain. yvou might not have used it against
anvone. But the fact is that there are certain
standards of language 1o be used in this
House...(interruptions)...Se, while 1 am presid-
ing. I will not allow such words 1o come on the
record... (interrupiions)...
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SHR1 V. NARAYANSAMY: Madam. he

should apologise to the House... {interrup-
Jmn\')
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DR. JINENDRA KUMAR JAIN: Madam,
[ should be allowed to explain what 1 have
said..(interruptions)...

THE DEPUTY CHAIRMAN: Just a mi-
nute. please.. {interruptions).. Just a minute,
please. . (tnterrupiions)... You smd it to the
House...{interrtiptions). ..

DR. IINENDRA KUMAR JAIN: But 1
should be allowed to explain what T have
said... (interruptions). ..

SOME HON. MEMBERS: No. no...{inter-
ripiions)...

SHRI' S.S. AHLUWALIA: Madam. he
should apologise 1o the House...(interrup-
Hons)...

DR. JINENDRA KUMAR JAIN:
Madam, I want to submit onc thing...(mn-
terruptions)...What [ want to say is...(in-
terruptions)...1 should be allowed to exp-
lain what I have said...(interruptions-
J...Should T sav what 1 have said?...(inter-
ruptions). ..

THE DEPUTY CHAIRMAN: No, no,
[ wan’t allow you,..(interruptions). ..
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DR. JINENDRA KUMAR JAIN: T should

be allowed to explain what I have said...(inler-
mpuonx}

Expunmd is ordered by the Chair.
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SHRI §.S. AHLUWALITA: We do not want
his explaination, Madam. He should apologise
to the House.. (interruptions). ..

SHRIMATI JAYANTHI NATRAJAN:
Madam. he should apologise to the House-
...{interruptions)...

THE DEPUTY CHAIRMAN: Just a
minute...{interruptions)...Mr. Jain, T will not
allow you to use such words in the House.
You have to maintain the dignity of the House
and you should apologise...{interruptions)...

DR. JINENDRA KUMAR JAIN: May 1
explain?...(inierruptions)...

SHRIMATI JAYANTHI NATRAJAN:
There is no explanation after having called us
as such...(interruptions)...You better
apologise...(interruptions). ..

DR. JINENDRA KUMAR JAIN: 1 will
not...{imterruptions)...

SHRIMATI JAYANTHI NATARAJAN:
Madam, in the Madhya Pradesh assembly they
criticized us like this...(interruptions)...In the
Madhya Pradesh Assembly, they abused the
Congress(I) like this and in the Rajya Sabha
they are calling us...(interrupiions)... The BIP
has made it a habit.. (interruptions)...

THE DEPUTY CHAIRMAN: Just a mi-

nute. please...(interruptions,
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SHRIMATI JAYANTHI NATARAJAN:
Madam, they have accused us in the Madhya
Pradesh Assembly... finterruptions)..
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SHRIMATI JAYANTHI NATARAJAN: There is
oothing to laugh about it....(Interruptions)...
SHRI SIKANDER BAKHT: Just a minute. You

said that the BJP is making it a habit....(Interrup-
tions)...

THE DEPUTY CHAIRMAN: Who said it?...(In-
terruptions)...

SHRIMATI JAYANTHI NATARAJAN: 1 said it
...(Interruptions)...
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SHRIMATI JAYANTH! NATARAJAN: Wha is
he saying? ...(Interruptions)...
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THE DEPUTY CHAIRMAN: [ will make my
observations if you allow me to make my
ovservations. I will do that if the Members permit me
toc make my observations from the Chair.
(Interrupdons)

DR. JINENDRA KUMAR JAIN: Please
listen .. (Interruptions) Please listen to whai I said.
You have no patience to listen to me.

SHRIMATI JAYANTHI NATARAJAN: I have
heard every word.

DR. JINENDRA KUMAR JAIN: You have tried
{o put words into my mouth. I still want the Chair (o
permit me to explain whatever [ was trying lo say.
(Interruptions) | do not mean any disrespect. 1 would
still request the Chair to permit me.
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Faurly: ¥ s W 1 said,
you please sit down. If you wanmt to
handle the House, you are welcome to
come and sit in the Chdir and handle it.
If you want me to handle, please take
your secat and be quietl. (Interruptions)
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SHRI V. NARAYANASAMY:
Madam...

THE DEPUTY CHAIRMAN: Mr.
Narayanasamy, please keep quiet.

SHRI V. NARAYANASAMY:
Madam the point...

THE DEPUTY CHAIRMAN: | say,
plcase keep quiet.

Dr. Jain, there are many issues which
are discussed in this House and you may
like them, you may dislike them, and you
may reply in the same language. But
there is a ccrtain decorum of this House.
We arc subjected to cerfain
responsibilities, not as Chair alone but as
Members also. There are certain words
which we may not usc. They might be in
a dictionary also. There are certain
phrases which you might be speaking
anywhere, in the best of the places. But
there are certain values we have to
maintain ourselves. And in the spirit of
that, your Lcader said, you have
withdrawn your word. But if you
say...(Interruptions) Okay. If he says, he
is sorry, you would not become small in
anybody's cyes. If the Members feel. you
say sorry, you will never do it

SHRI MURASOL!I MARAN (Tamil
Nadu): Hc has withdrawn.

DR. JINENDRA KUMAR JAIN:
Madam, ict me explain. (Interruptions)
Just a minute. Madam, when a Mcmber
gets up to spcak something in the House,
he has a right to make his point. While 1
was spcaking, 1 was interrupted. 1 was
not allowed to say what 1 wanted to
say...

THE DEPUTY CHAIRMAN: Just a
minute. You were making your point
without my permission.

DR. JINENDRA KUMAR JAIN:
Please listen. Please let me say what I
wanted to say.

THE DEPUTY CHAIRMAN: I will
allow you to say what you want to say.
But 1 want to mention one thing to you
and to everyone. If anybody is making a
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point and if you have any objection, you
take the permission of the Chair and
raisc your objection. You or the other
Members just get up on both sides of the
House without the permission of the
Chair, and you expect the Chair to give
you protection, to give you permission to
explain? It is not possible. So, if you feel
that your feelings were hurt by some

" allegation or some statement made by the

Members, you could ask the permission,
and as I said, you can repudiate the
charges. But using certain words and
phrases is not proper for the House. And
that is all 1 want to tell you.

DR. JINENDRA KUMAR JAIN: Will
you allow me now?

T W T den, 9 W oW A
@fem |

THE DEPUTY CHAIRMAN: 1 will
allow you. # & W &A &M

DR. JINENDRA KUMAR JAIN:
Madam, let me at the outset assure you
and this hon. House that mysclf and my
Party have greatest respect for the
House. We have a code of ethics. And
the BJP Members always adhere to the
code of ethics. To give you one
example. .. :

SHRI S.S. AHLUWALIA: You feel
sorry or not? You say that.

THE DEPUTY CHAIRMAN: Let him
say a word and then...

W g fig sngafan: @ @
afm W am F fog ffigee wEmw

THE DEPUTY CHAIRMAN: Let him
say sorry in his own way; doesn’t matter.
He will say sorry. (Interruprions) Now,
let ws...(Interruptions) We have to run
the House every day, not just today.
Such happening should not take place in
the House.

DR. JINENDRA KUMAR JAIN:
Madam, let me explain my point. Now,
India is a democratic country. In a
democratic country, our Party has taken
a clear-cut stand on nationalism. And
certain issues which we plead, we have a
right to place before this House.

THE DEPUTY CHAIRMAN: The
matter is about the lan;uage in the
House, not about nationalism.

DR. JINENDRA KUMAR JAIN: 1
gave a patient hearing and-I request you
to hear me. S
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THE DEPUTY CHAIRMAN: ] allow you
to speak. Members are agitated at a particular
language or the word or the phrase you used.

DR. JINENDRA KUMAR JAIN: You
kindly don’t be agitated on what 1 am
saying...(Interruptions)

SHRI S. S. AHLUWALIA: We don’t want
to listen to all that. We only want to know
whether he is feeling sorry or nol; just one
word...(Interruplions)

DR. JINENDRA KUMAR JAIN:
Members here are constantly interrupted; they
are not allowed to  have their
say...(Interruptions)

SHRI S.S. AHLUWALIA: This is very
bad...(Interruptions}

THE DEPUTY CHAIRMAN: I think we
will decide that later on....

DR. JINENDRA KUMAR JAIN: They go
out of way, and it is my duty as the BJP
Member of Parliament not to allow them like
this. 1 do not speak for myself. Yesterday,
the DMK Members were not...

THE DEPUTY CHAIRMAN: We are not
discussing that.

s U0 AW OEE: W AN ¥4 oF 9o
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DR. JINENDRA KUMAR JAIN: Yesterday,
DMK Members were attacked and we protested
against that also. The other day, there was
attack on another Member and we protested
against that also. We are for the decorum of the
House but sgme Members have taken into their
head to run and dc:lroy the decorum of the
House. 1 want to make it clear that as a dutiful
Parliamentarian, | owe it to the House not to
allow things which are not to be spoken in this
House....(Interruptions).

SHRI S. S. AHLUWALIA: That means he
will  bully  everybody! This is too
much._.(Interruptions)

SHRI SYED SIBTEY RAZI (Uttar Pradesh):
It is for the Chair...(Interrupiions)

DR. JINENDRA KUMAR JAIN: Let them
fight us in other ways but to abuse the BJP
everytime. ..

THE DEPUTY CHAIRMAN: Dr. Jain, we
have got other business now and we have to
have the special mentions. Members were
agitated not only on my right but a lady Member
on the left also, and ingluding myself. In my
opinion also it was not called for and if you said
it in anger, you would not become small if you
feel sorry.

& .
Expunged as rdered by the Chair.
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DR. JINENDRA KUMAR JAIN: It is not a
question of saying something; it is a question of
doing a duly. Some people are allowed to go
scol-free after they make all kinds of baseless
allegations. Shall we tolerate that? Yesterday
they attacked DMK Members. Should we allow
that? That day they attacked Mr. Raj Mohan
Gandhi. Should we allow that?

THE DEPUTY CHAIRMAN: Don't stretch
my palience any more. Don’t stretch it (oo
much. There have been instances in this House
where on behalf of Members 1 have apologised
from the Chair for things which I have not done.
I have apologised. It does not really make you
small; it. makes you big if you say “If the feelings
of the people and the Members here are hurt, 1
am sorry.”

DR. JINENDRA KUMAR JAIN: 1
have already done that,
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SHRI SIKANDER BAKHT: Madam,
how can he take the name of a person
who i not here to defend himself? What
18 this?
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m%a?u?%ﬁﬁnyqr&fmmugi
T F § N TE Y ¥ fedE af ¥ wEe
L4

o TS WG d30, T¥ @ ¥ a9
.. (sTEaA)

order?
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IqAGfa: s@ N 1w RN 9@ R, G@ T
fam ¥ == f W *#®

IR 14 T, 199233(900?%?1@%
fFfn @ feg ot o ofiefe e (sraam)

DR. JINENDRA KUMAR JAIN:
Madam, will you allow me a point of
order?

W W UNRA: TEET, N
A T F GEH ? @ 9 e F0 F o
R, @ ofigdi 0 o wre # feg T8 =W F
forg 7@ ¥ | sefe # ao% Tregm | O
fF oW WA w@ER # FRw e & St
AEEERN @AM EHER WRES Sl I,
T90 g9, e feg dfme, WA
afed, 3mEm W @ &
aWETaRdr F TR

fordr 2, Az T Ug B A A N g R
A gm wen § 6 @ e affE o wwee
TA i R s ol o geife it
T R G T FEE F Y W OFE &
wfiy 7@ A ® TER A F=A AW A D W
TH-gR @ W | o, ¥ o e ¢ R
ma Ry 3R I Ry TER P q@ T@w
frm o wifE RS A w SFEr o Sk
g % AW 9 (SeqH )
Iqqwefa: 9 B T4, Wfou. (smaEm)

s & e wr: ek g g @)
fagd ol ¢ & 9. (smEuE )

THE DEPUTY CHAIRMAN:
Shrimati Satya Bahin, I have not
permifted you.  Please  sit down.

[fmterrupuoasy What s vour point of



T

255 Special

DR. JINENDRA KUMAR JAIN: 1
am on a point of order. The hon.
Member has said about Adivasis.
Secondly, he has used the words,
‘conversion from Christianity to Hindus’.
It is a matter of fact that Christianity is
only 2000 year old. If the
people....(Interruptions)

T TIHT GTNga: sodede A Tg /e H
FEm w/ R

THE DEPUTY CHAIRMAN: There
is no point of order. This is no point of
order. It is a point of explanation. You
can ask for a special mention and
explanation tomorrow, not today.
(Interruptions). No, there is no point of
order. Yes, Shnmati Sarala Maheshwari.

st ¥R o fw (Rer): 9 wes & 3
1 @ SN aEd ¢ 5w F @ R i
G @R a2 F feg ol A =men 7w,
@ D WE AHd A

THE DEPUTY CHAIRMAN: I am
not permitting. Shrimati Sarala
Maheshwari. (Interruptions).

THE DEPUTY CHAIRMAN: Nothing
from now is going on record. I am not
allowing.

DR. JINENDRA KUMAR JAIN:*

THE DEPUTY CHAIRMAN: I will
not allow you like this. If you feel that
you have to make an explanation, ask for
an explanation and go ahead, not today.
(Interruptions). 1 am not allowing an
spashtikaran. (Interruptions). 3R
e @ 6 O Gew B W FR W A FA
M AT MW wm Afg k3w W 9w

&) 58 o @ D-TA T A there will
be no end to the discussion because
definitely you are not going to like what
he said and he is going to like what you

say. (Interruptions). After my ruling

nothing is going on record.
Shrimati Sarala Maheshwari.

SHRI JINENDRA KUMAR JAIN:’
Need to Celebrate Birth Centenary of
Pandit Rahul Sankrityayan
sivdft T mwd (v TE): T
oty @, A o R I F Ry wefa
Tge W A I ) @ N s sk

¥ F @A NG AN 9 g

*Not recorded.

[RAIYA SABHA]
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TR, T 150 GO F %
36 W3 F e, v ofew ok e
WiEER Tge WFHara Raaadl & fog
o i ok ofifem T #1 wee fad
aF @ W 8 3 weEsh 4) g M, w
T W W R TN F & F WY ah
A F P P G T YR I § A
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